aviation safety organization, streamlining of accident/incident reporting procedure, analytical
studies and quality audits of the aircraft fleets to identify vulnerable areas and institute remedial
measures to reduce aircraft accidents. Ornithology cell, which carries out bird surveys at flying
bases and suggests bird prevention modules, has been established at the Directorate of Flight
Safety. All flying bases have been visited by senior Aviation safety personnel of the IAF to apprise
and caution the operating units about the causes of the accidents and to get views towards
enhancing aviation safety. Accident prevention programmes have been given an added thrust to
identify risk prone/hazardous areas specific to the aircraft fleets and operational environment to
ensure safe practices/procedures. Steps have also been taken by Government to train pilots to
prevent accidents due to human error. These include increased use of simulators to practice
procedures and emergency action, focused and realistic training with additional emphasis on the
critical aspects of mission, introduction of Crew Resource Management and Operational Risk
Management to enable safe mission launches, Aviation Psychology courses and introduction of
Aerospace Safety capsules in the ab initio training of aircrew.

Review of coastal assets
2357. SHRI NAND KUMAR SAl: Will the Minister of DEFENCE be pleased to state:

(a) whether Government proposes to conduct review of coastal assels including Indian
MNavy and nuclear installations in the country;

(b) ifso, the details thereof;
(c) the objectives for such review;

(d) whether Government has fixed any time-frame by when such review will be
completed;

(e) ifso, the details thereof; and
(f)  the agency authorized to conduct such review?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (&) to (f) Review and upgradation of
assets of Indian Navy and Coast Guard is a continuous and ongoing process in view of the
constantly changing security environment.

A second phase of coastal security scheme is envisaged to bridge the gaps in the existing
arrangement and further strengthen coastal security.

Non-payment of salaries to employees of Hindustan Shipyard Ltd.
2358. SHRINANDI YELLAIAH @ Will the Minister of DEFENCE be pleased to state:

(a) whether merger of Hindustan Shipyard Limited, Visakhapatnam with Indian Navy had
been completed;
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(b) if not, the reasons therefor;

(c) the total amount of arrears of salaries due as on date to workers of Hindustan
Shipyard Limited, Visakhapatnam;

(d) whether the arrears of salaries will be paid to workers; and

(e) ifso, the immediate period during which arrears of salaries will be paid to the workers
of Hindustan Shipyard Limited?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. M.M. PALLAM RAJU):
(a) and (b) Government has already transferred Hindustan Shipyard Limited (HSL), which was
earlier under the Ministry of Shipping to the Department of Defence Production, Ministry of
Defence by way of amendment of the Allocation of Business Rules on 23rd February, 2010.

(c) Rs.51.43 crores approximately is due as arrears upto April, 2011 towards pay revision
w.e.”. 1.1.2009. The revised salaries are being paid from May, 2011.

(d) and (&) HSL is not in a healthy financial situation. As on 31.3.2011 this Shipyard has
accumulated losses of Bs.930.10 crores and the negative net worth of Rs. 628,01 crores. In the
wage revision settlement entered into with the Union by the Management of HSL, it was agreed
that payment of arrears on account of revision will be made based on the improvement in the
financial position of the Company.

Civil operations at Naval Airport at Karwar
2359. DR. VIJAY MALLYA: Wil the Minister of DEFENCE be pleased to state:

(a) whether it is a fact that the State Government of Karnataka has approached the
Ministry to give permission for civil operations at the Naval Air port at Karwar;

(b) whether the State Government have already offered to provide additional land for
commencing civil operations;

(c) if s0, why proposal has not been agreed to so far; and

(d) whether Government would consider the proposal of the Stale Government
favourably at the earliest?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) Yes, Sir.

(b) Mo firm proposal regarding additional land for commencing civil operations has been
received from the State Government.

(c¢) and (d) Do not arise.
Discrepencies in land records

2360. PROF. ANIL KUMAR SAHANIZWIll the Minister of DEFENCE be pleased to state:
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